








Proceedings of Assistant Director, Town and Country Planning,  
Tiruchirappalli Zone 

Present: Thiru.S.Dhanarasu, B.E., 
------------------------------------------------------------------------------------------------------------ 

Na.Ka.No.1067/2015 Thee.Ma.2, Dated.14.08.2015 
Sir, 
 

 Sub: Bus Stand – Civic Design – Office of the Assistant  
 Director,Town and Country Planning – Tiruchirappalli Zone –  
 Karur District – Karur Local planning Area – Thirumanilaiyoor 
 Village – Karuppampalayam Panchayat – Following the  

                     request forpermission to construct a new bus stand at the  
                     extent of 12.14 acres situated at in Survey Nos.95/2, 
                     97/2, 98/1, 113/1, 114/A2, 115/1B, 116/2, 117/1, 118, 119,  
                     120, 121, 122, 123/1, 146/A, 147/A1, 148/1, 149, 150/1,  
                     151/1, 152/1B, 243/2, 246/2, 247/2 and 248/2  – 
                     Grant of Technical approval of Civic Design – Regarding. 
 
 

  Ref:  1. Letter from the Commissioner, Karur Municipality, 
   Karur, in Na.Ka.No.F1/9310/2014, dated.09.07.2015. 
 
   2. Karur Municipal Council Resolution No.1445, dated  
       23.05.2013. 
 
   3. Government Order No.87, Municipal  
        Administration and Water Supply (MA-4)  
        Department, dated 20.06.2013. 
 
   4. Government Order (2D) No.76, Department of  
        Housing and Urban Development, dated 17.07.2014. 
 
   5. Details of Government Order published in  
       Tamil Nadu Gazette Part-VI, Section.1, Page No.45. 
 
   6. Circular letter from the Commissioner, Town and Country  
                                  Planning, Chennai in Na.Ka.No.30615/1992 UB2,  
                                 dated.11.09.1998. 
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7. Circular letter from the Commissioner, Town and Country  
     Planning, Chennai in Na.Ka.No.21075/2009 BA1,  
dated.04.04.2012. 
 

********** 
 

Plot site for Proposed new bus stand building situated at extended of 12.14 

acres in Karur District, Karur Local Plan Area, Thirumanilaiyoor Village, 

Karuppampalayam Panchayat in Survey Nos.95/2, 97/2, 98/1, 113/1, 114/A2, 

115/1B, 116/2, 117/1, 118, 119, 120, 121, 122, 123/1, 146/A, 147/A1, 148/1, 149, 

150/1, 151/1, 152/1B, 243/2, 246/2, 247/2 and 248/2 bounded as “ABCDEFGHI” 

the plot approval. 

 
Area details of the proposed bus stand:-   Area 
 
Basement (Two Wheeler Parking Place)  : 3514.14 Square Meters 
 
Main Building:- 
 
Ground Floor      : 1719.43 Square Meters 

First Floor       : 1794.71 Square Meters 

Transport Office      : 86.46 Square Meters 

Municipal Ward Office     : 43.21 Square Meters 

Municipal Section Office     : 44.91 Square Meters 

Bus Bay Area (including shops & Toilet)  : 6788.30 Square Meters 

No.of Bus Bays      : 77 Nos 

No.of Car Parks      : 65 Nos 

No.of Two Wheeler Parks    : 605 Nos 

OSR Area       : 1944.90 Square Meters 

 



Amenities Provided 
 
1. Total No of Bays    : 77 

2. Shops      : 40 

3. Pay & use Toilet (Male)   : 5 (including Physically Challenged) 

4. Pay & use Toilet (Female)   : 5 (including Physically Challenged) 

5. Booking Counter    : 1 

6. Food Court / Restaurant   : 3 

7. Drinking Water     : 2 

8. Entrance Arch     : 1 

9. Two Wheeler Parking    : 605 Nos 

10. Cloak Room     : 1 

11. Four Wheeler Parking   :  65 Nos 

12. Bank Space     : 1 

13. SIP      : 80 KLD 

14. Lift      :1 No 

 
 For the construction of the said proposed bus stand building in the 

reference 3rd cited vide Government Order No.87, Municipal Administration and 

Water Supply (MA -4) Department, dated 20.06.2013, following the permission 

given to Karur Municipality to construct a new bus stand in the reference 4th cited 

vide Government Order (2D) No.76, Department of Housing and Urban 

Development, Department dated 17.07.2014, in the Karur Master Plan approved 

by the Government for the establishment of a bus stand at the said land, 

following the change of land use from agricultural land use to commercial land 

use, this change of land use in the Tamil Nadu Gazette Part.VI, Section.1, 



following the publication of the Government Order at page no.45, in the reference 

6th cited vide circular letter No.30615/1992 UP2, dated.11.09.1998 of the 

Commissioner of Town and Country Planning, Chennai, for the Civic design of 

the proposed bus stand building plan numbered as BP/R(TR) No.04/2015 and 

given technical approval. 

Special Conditions:- 
 

1. It is responsibility of the builders to ensure safe bearing capacity of the 

soil and adequacy of the foundations. 

2. Planning permission is issued in accordance with the provisions of the 

Town and Country Planning Act and the rule made there under and does not 

cover the structural stability aspects or loading the safety during the construction 

which are covered under the Building Rules under the Local Bodies Act Planning 

Permission is issued subject to the condition that the applicant / developer and 

also the Architects / Licensed Surveyors and the Structural Engineer associated 

with the development shall ensure that developments shall be structurally sound 

and adequate safety measures are taken during the process of construction. 

3. Circular Letter No.12641/2014/CP, dated 25.07.2014 of Town and 

Country Planning Commissioner, Chennai (FORM FOR CERTIFICATE FOR 

EXECUTION OF WORK AS PER STRUCTURAL SAFETY REQUIREMENTS to 

be submitted to Local Body quarterly) is attached herewith this form should be 

filled and submitted by the petitioner to the Local Body every three months after 

the commencement of the construction. 



4. Circular letter from the Commissioner, Town and Country Planning, 

Chennai, in Na.Ka.No.25350/2012/D, dated 14.07.2013 as notified. 

To obtain consent of TNPCB Under Water (Prevention and Control of 

Pollution) at 1974 as amended and the Air (Prevention and Control of Pollution) 

act 1981is amended. 

 5. Wiring should be done by a Government approved electrical contractor 

during construction of the building. 

Conditions:- 

1. Solar Water Heating System should be installed for the proposed bus 

stand utility construction. 

2. The designated parking area on the map should be used for that 

purpose only. 

3. The open spaces shown on the plot should be positioned accordingly. 

4. No alterations should be made to the building contrary to the plan until 

such time as approval is obtained.  If any alternations are to be made prior 

approval from the Assistant Direct of Town and Country planning shall be 

obtained. 

5. Rainwater harvesting facilities as shown in the map should be 

implemented in the building as per Government Order No.138, Municipal 

Administration and Water Supply Department, dated.11.10.2002. 



6. The petitioner shall provide at his own cost the disposal of sewage from 

the proposed building through private vehicles, secured drinking water facilities 

for the users and water facilities for other needs. 

7. Anti-mosquito device should be fitted to drinking water overhead tank 

and well located in the plot. 

8.  Fire prevention and firefighting equipment shall be provided as per rules 

in the proposed construction. 

9.  As per Government Order No.341, Municipal Administration and Water 

Supply (Na.Ni.1) Department dated 03.11.2004 “U” Trap should be set up in 

septic tank. 

10. Fly Ash Bricks and materials should be used for the proposed building 

as per Environment and Forest Department notification. 

11. A copy (True Copy) of the approved drawing shall be installed on the 

board in a manner visible to all at the site during construction. 

12. Consent of the said board as per section 25 (Water Act) of the Tamil 

Nadu Pollution Control Board Act, 1974 shall be obtained in respect of the 

proposed discharge of sewage. 

13. A copy of this order approved along with the original on the approved 

drawing shall be furnished to the purchasers. 

14. Action should be taken as indicated in the structural design sufficiency 

certificate and supervision form obtained as per the circular of Urban 

Development Commissioner, Chennai as seen in Reference letter No .7. 



Two copies of the stamped drawings are enclosed herewith with technical 

approval for the proposed bus stand design drawing and building construction. 

The Commissioner, Karur Municipality is requested to proceed and grant 

planning permission for this proposal. 

 

 

        Sd/- 14.08.2015 
     Assistant Director, Town and Country Planning, 

      Tiruchirappalli Zone 
 
Enclosures:- 
 
Only two sets of maps 
 
To 
 
The Commissioner, 
Karur Municipality, 
Karur District. 
 
 
 
 
 
 
 



CONSTRUCTION OF NEW BUS STAND AT
THIRUMANILAYUR IN KARUR CITY MUNICIPAL

CORPORATION
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